NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 22.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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SL.  NAME (IN CAPITAL) SIGNATURE
NO. & PHONE NUMBER REPRESENTATION TO WHOM

4\ PRAKRALY dor P ditlovur W,
AL ase96 |

—_——

Counsel for petitioner is present. Counsel for respondent is also present. Counsel

i Bol6A5 along with annexures. Registry to verify and ppt up. Counsel for
lr’eéfptc?;lr?jie’r%ﬁIEZported that the matter is likely to be settled/compromised and seeks an

adjournment.

List it on 18.10.2017.

~MEMBER (J)



